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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
HRIYA O = n w] = n ]
OPERATIN : OR D

(Under sub-regulation (1) of regulation 364 of the Insalvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Parsons) Regulations, 2016)
RELEYANT PARTICULARS

1.| Name of the Corporate Debtor | Shriya Overseas Private Limited
along with PAN/CINILLP No.  [PaN: A2ACS0877K | CIN: US0300DL 194 PTCOM4241
2. Address of the registered office | Regd. Office: 4677, Gali Mohar Singh Jat,
Pahari Dhiraj, Mew Delhi —110006

Principal Office: G1094, RICO Industrial
Area. Sitapura, Jaipur, Rajasthan — 302022

3.| URL of website Mot Available

4 | Details of place where majority | Triumph Motors, Mear Gajuki Pulia, Tijara
of fixed assals are located Road at Alwar, Rajasthan

5.| Installed capacity of main 0 {as per information available with the
products! services undersigned)

6. | Cuantity & value of main praducts/ [0 units (as per information available with
senvices sold in last financial year | the undersigned)

7.| Number of employees/ workmen |0 (a5 on CIRP commencement date)

8. | Further details inchuding lzst available | Details can be sought by emailing:
financial slatements (with schedules) [ cirp.shriyaoverseasi@gmail.com
of two years, lists of creditors, relevant
dates for subseguent events of the
process are available at;

9. | Eligibility for resolution applicants | Details can be sought by emailing:
urier section 25(2)(h) of the cirp.shriyaoverseas@gmail.com
Code is available at
10.| Last date for receipt of expression | 23rd July 2025
of interest
11| Date of issue of provisional list of | 02nd August 2025
prospective resolution applicants

12| Last date for submission of 07th August 2025
objections to provisional list

13.| Date of issue of final list of 17th August 2025
prospective resolution applicants

14.| Date of issue of information 22nd August 2025

memorandum, evaluation matrix
and request for resolution plan to
praspective resolution applicants

15.| Last date for submission of 22nd September 2025
resolution plans
16| Process email id to submit cirp.shriyaoverseasi@gmail.com

Expression of Interast

Details of the corporate debtor's [ Mot available
registrafion status as MSME
Date : 08.07.2025 Sdi-
Place: Jaipur Sourabh Malpani (Resolution Professional)
In the matier of Shriya Overseas Private Limitad

Regn. No.: IBEIPA-001/P-PO1265/2018-2019/12047
Authorisation of Assignment (AFA): AA112047/02/311225107749
AFA validity: 31.12.2025

17,

=

For SQURABL MALPANE
Y.
INSOLVENCY PROFESSIONAL
P Req. Yo, 1821/12A-001/3P-POL265/2018-19/12047
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IF Reg. o, 1BS1A%A-001/3P-PO1265/2018- 19/12047
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRIYA OVERSEAS PRIVATE LIMITED

OPERATING IN BUSINESS SECTOR IN NEW DELHI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board

of India (Insolvency Resolution Process for Corporate Persons) Regulations. 2016)
RELEVANT PARTICULARS

1.| Name of the Corporate Debtor | Shriya Overseas Private Limited

along with PAN/CIN/LLP No. |PAN: AAACS0977K | CIN: US0300DL1991PTCD44241

2.| Address of the regisiered office . | Regd. Office: 4677, Gali Mohar Singh Jat,

' Pahari Dhiraj, New Delhi —110006

Principal Office: G109A, RIICO Industrial

Area, Sitapura, Jaipur, Rajasthan — 302022

3.| URL of website Nol Avaiiable

4.| Details of place where majority | Triumph Mafors, Near Galukl Pulia, Tijara
of fixed assets are locaied Road at Alwar, Rajasihan

5. Installed capacity of main 0 (as per information avatiable with thea
producls/ services undersigned)

6.| Quantity & value of main products/ | 0 unils (as per information svaiiable with
sarvices sold In last finandal year | the undersigned)

7.| Number of employees/ workmen |0 (as on CIRP commencement date)

8.| Further delsds including Iast availshle | Detaiis can be sought by emaiting:
fmancial stalemsris (with schedules) | cirp.shriyaoverseas@gmail.com
of hwo yaarg, fists of creditors, ralevant
dafias for subsequant evarts of e
process are zvailable al:

9. Eligibility for rasolufion applicanis | Detadls can be sought by emailing:
undes saction 25(2)(h) of the cirp.shriyaoverseas@gmail.com
| Code is avwailable at |
10 Lasi daie for receipt of expression | 23rd July 2025
of inlesest
12| Dale of Issue of provisional sl of | 02nd August 2025
prospective resolution applicanis

12| Last date for submission of | 07th August 2025

objectons to provisional list
13.| Date of issue of final list of 17th August 2025

prospective resolution appcants ]
14.| Date of issue of information 22nd August 2025

memorar:dum, evaluation matrix
and reguest for resotution plan to
prospective resolution appicants

15.| Last datle for submission aof 22nd September 2025
resolution plans ) i
16.| Prooess email id o submit cirp.shrivaoverseas@gmail.com

Expression of Interest

17.| Details of the corporaje debtor's | Not avaiiable
| registration status as MSME s

Date : 08.07 2025 Sd/-
Place: Jaipur Sourabh Malpani (Resolution Professional)
In the matter of Shriva Overseas Privale Limited
Regn. No.: IBBV/IPA-001/IP-P01265/2018-2019/12047
Authorisation of Assignment (AFA): AA1/12047/02/311225/107749
AFA validity: 31.12.2025

For SQURARBE MALPANE
.
INSOLVENCY PROFESSIONAL
TP Reg. o IBS112A-001/3P-PO265/2018-19/12047
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For SQURABE MALPANE
.

LVENCY PROFESSIONAL
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